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(b) if so, the Monsoon Trends predicted by the 
Meteorologists, as per latest information available with 
his Ministry?

THE MINISTER OF STATE OF THE MINISTRY OF 
PLANNING AND PROGRAMME IMPLEMENTATION AND 
MINISTER OF STATE OF THE MINISTRY OF SCIENCE 
AND TECHNOLOGY (SHRI YOGINDER K. ALAGH) : (a) 
Yes, Sir.

(b) The India M e te o ro log ica l  D epa rtm ent has 
predicted a normal monsoon in the country in 1996, 
normal being defined as within ± 10% ot the long period 
average value for the country as a whole for the period 
from June to September.

The p resent rainfal l  trend is towards a normal 
monsoon as per the long range forecast of the India 
Meteorological Department.

Privatisation of Oil Fields

1641. SHRI S.D.N.R. WADIYAR : Will the PRIME 
MINISTER be pleased to state :

(a) whether the Government have repivatised some 
oil and gas fields;

(b) if so. the details thereof;

(c) whether the Government propose to privaties 
the exploitation of some gas and oil fields;

(d) if so. the de ta i ls  of the p roposa ls  of the 
Government in that regard; and

(e) the policy of the Government on the privatisation 
of oil/gas fie lds9

THE MINISTER OF STATE IN THE MINISTRY OF 
PETROLEUM AND NATURAL GAS (SHRI T.R. BAALU):
(a) and (b). Government of India so far approved the 
award of contract for exploration/development of the 
fo l lo w in g  b lo c k s / f ie ld s  under p ro d u c t io n  shar ing  
arrangement with private participation,

13. CB-ON/7
14. CB-ON/2
15. RJ-ON/6
16. CB-OS/2

Exploration blocks

1 GN-ON* 90/3

2 KG-OS-90/1

3. G K ’O N ‘ 90/2
4. RJ-ON-90/1
5. CY-OS-90/1 
6 RJ-ON-90/4
7. RJ-ON-90/5
8. BB-OS/5
9. CY-OS/2

10. KG-OS/6

11. GK-OS/5
12. CB-OS/1

Pranhita  Godavar i onshore  
basin.
K r ishna  G odava r i  o f f shore  
basin.
Gujarat Kutch onshore basin 
Rajasthan onshore basin. 
Cauvery offshore basin 
Rajasthan onshore basin 
Rajasthan onshore basin. 
Bombay offshore basin. 
Cauvery offshore basin 
K r ishna  G odava r i  o f fshore  
basin.
Gujarat Kutch offshore basin. 

Cambay offshore.

Cambay onshore. 
Cambay onshore. 
Rajasthan onshore. 
Cambay offshore.

Discovered oil & gas fields

Hazira Gujarat
Cambay -do-
Bhandut -do-
Matar -do-
Sabarmati -do~
Indrora -do-
Bakrol -do-
Lohar -do-
Dholka -do-
Wavel -do-
Baola -do-
Asjol -do-
PY-1 Cauvery offshore
Mid & South Tapti Bombay
Panna -do-
Mukta -do-
Ravva Krishna-Godavari,
Kharsang Arunachal Pradesh.
Ratna and R-series Bombay offshore.

(c) and (d) Bids have also been received for 36
exploration blocks under the 7th. 8th and joint venture 
bidding rounds as well as for 16 small sized and 6 
medium size discovered fields.

(e) The reasons for offering these balocks/fields for 
private participation include :

i. To supplement the Oil exploration activities 
of ONGC/OIL.

i i . Marginal economics of some of the fields.

in Low rserves of the small fields offered.

iv. To augment total investment in exploration 
and development.

v To help augment the oil/gas production by 
way of q u ic k ly  p u t t in g  th e s e  f ie ld s  on 
production.

vi. For the application of enhanced oil recovery 
processes.

vii. To induc t  the  la tes t  m a n a g e r ia l  and 
technological parctices.

CAPART

1642. SHRI RAMCHANDRA VEERAPPA : WiH the 
M in is ter of R URAL AREAS AND E M P LO M E N T  be 
pleased to state ;

(a) w hether the funds from CAPART are being
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sanctioned to organisations directly associated with 
officers of the Ministry; and

(b) if so, the details of procedure adopted by the 
Government in this regard?

THE MINISTER OF STATE IN THE MINISTRY OF 
R U R AL A R E A S  AND E M P L O Y M E N T  (SHRI 
CHANDRADEO PRASAD VARMA) : (a) and (b). CAPART 
provides financia l ass is tance to voluntary aganc ies 
having at least three years experience after registration 
as a society under the Societies Registration Act of 
1860 or under the corresponding State Act, or as a 
Trust registered under Indian Trusts Act, 1882 or the 
C ha r itab le  and R e l ig io u s  T rus ts  Act, 1920, fo r 
u n d e r ta k in g  rura l d e v e lo p m e n t  p ro je c ts ,  W h i le  
considering project proposals for financial assistance, 
interalia, the technical feasibility and economic viablility 
of the project proposal and the administrative capabili ty 
of the vo lun ta ry  o rgan isa t ions  are also taken into 
account. Also, CAPART have a system of pre-funding 
appraisal, close monitoring of projects through Monitors, 
periodical returns, etc., to ensure that the funds granted 
are properly utilised.

CAPART has reported that it does not have any 
information as to the voluntary agencies assisted by it 
with which off icers of the Ministry of Rural Areas & 
Employment may be directly associated.

Food Processing Industries in 
North-Eastern Region

1643. DR. PRABIN CHANDRA SARMA : Will the 
M in is te r of FOOD P R O C E S SIN G  IN D USTRIES be 
pleased to state ;

(a) the number of food processing industries with 
their locations, set up in Assam in particular and the 
entire North-Eastern region in general;

(b) the major constra ints  coming in the way in 
setting up such industries in the region;

(c) the steps taken to overcome these impediments;

(d) whether the Government propose to set up some 
such industries in the region during the current financial 
year; and

(e) if so, the details thereof9

THE MINISTER OF STATE OF THE MINISTRY OF 
FOOD PROCESSING INDUSTRIES (SHRI DILIP KUMAR 
RAY) : (a) to (e). Since food processing industries are 
both in the organised and unorganised sectors, details 
of the all food processing industries set up all over the 
country including those in Assam and North Eastern 
region are not maintained centrally.

Food p ro c e s s in g  in d u s t r ie s  inc lu d e  d i f fe re n t  
segments such as fruits & vegetables processing, grain 
p ro c e s s in g ,  m eat & p o u l t ry  p ro ce ss in g ,  etc . The 
constraints faced by these industries in the North-Eastern

Region inter-alia include infrastructural bott lenecks, lack 
of entrepreneurship in the region, high transport cost, 
inadequate  market for va lue-added p rocessed food 
products , inadequacy of p rocess ing  var ie ty  of raw 
materials at reasonable prices over a longer period of 
time.

This Ministry does not set up any industry directly. 
With a view to encourage setting up/upgrading/enlarging 
food p rocess ing  industr ies  inc lud ing that in North- 
Eastern region, Government have taken various steps 
which inter-alia include declaration of food processing 
industries as a h]gh priority industry, delicensing almost 
all food p rocess ing  industr ies  except b rew ing  and 
distillation of alcoholic beverages and those reserved 
for small  sca le  indus tr ies , p rov id ing  f isca l  re l ie fs, 
promoting domestic, foreign and NRI investments, etc. 
This Ministry is also operating a number of schemes 
which include providing assistance to State Government 
og ra n is a t io n s ,  c o o p e ra t iv e  b o d ies ,  v o lu n ta ry  
organisat ions, etc. for sett ing up or en larg ing food 
processing facilities, development of backward linkage 
with farmers, marketing support, sett ing up of pork, 
poultry, meat & poultry processing facilities, setting up 
of cold cha in , research  and d e v e lop m e n t in food 
processing, packaging and train ing of m anpower in 
certain sectors.

Keeping the special difficulties in the North-Eastern 
region, ass is tance level for sett ing up/grad ing food 
processing industr ies in that region has been kept 
higher in our Plan schemes. Assistances have already 
been extended for setting up meat & poultry units in the 
public sector & cooperative sector units in North-Eastern 
reg ion  and a lso  se tt ing  up of fru its  & v e g e ta b le  
p ro ce ss in g  un its  in c o o p e ra t ive  sec to r  and Food 
Processing Training Centres in the Public and voluntary 
sectors.

Hyderabad Fuel Complex

1644. SHRI RAMESH CHENNITHALA ; Will the 
PRIME MINISTER be pleased to state ;

(a) w h e th e r  the  N u c le a r  Fue l C o m p le x  in 
Hyderabad is going ahead with its expansion planning;

(b) w h e th e r  a C o m m it te e  a p p o in te d  by the 
Government in 1995 has strongly opposed it,

(c) if so, the details of objections raised by the 
Committee; and

(d) the reasons for ignor ing  the v iews of th is 
Committee?

THE MINISTER OF STATE OF THE MINISTRY OF 
PLANNING AND PROGRAMME IMPLEMENTATION AND 
MINISTER OF STATE OF THE MINISTRY OF SCIENCE 
AND TECHNOLOGY (SHRI YOGINDER K. ALAGH) : (a) 
Yes, Sir.

(b) No, Sir.

(c) and (d). Do not arise.


